(c) whether India has et a targst of production of nuclear energy at 20,000 mw by 2020; and

(d) if so, the contingency measures on the arvil to solve the shorage of indigenously

produced uranium?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN) :
() and () There are 18 nuclear power reactors in cperation in the country. Out of these, 4 reactors
uee imported fuel and operate at full capacity. Fuel has been imported from France and Bussia for
these reactars. Other reactors aperate at maximum of 70%% of their capacity due to shartage of

indigenously produced uranium.
(o) Resching a total nuclear power capacity of 20,000 MW by 2020 is possible.

(d) The capacity of abaut 20,000 MW will be fueled through & mix of indigenous and imported
uranium. WWhile long term fuel supply agreements would be entered into for reactors to be set up
based on international co-operation, efforts are being made to augment domestic fuel supply by

opening of new mines and augmenting ore processing facilities.
Compensation in case of accidents in nuclear plants

11518, SHRI BAVI SHANKAR PRASAD :
SHRI SHIVANAND TIWARI =
Will the PRIME MINISTER be pleazed to state :

(a) whether it iz a fact that it has been accepted in principle that in the event of accidents in
gtomic energy projects set up by foreign companies in the country, the compensation would be

awarded by Government af India;
(b) if=o, the facts thereof; and
(c)  the steps Government has taken in this direction, so far?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVANY :
(a) to (c) The Civil Liability for Nuclear Damage Bill, 2010 is likely to be introduced in the current
session of Parliament.

Such a legislation ig impartant in order to safeguard interest of people of the country in the

unlikely event of a nuclear incident and to pramote the growth of nuclear industry in the country.
Decline in nuclear powsr generation

11819, SHRI SHIVANAND TIWWARI :
SHRI BAVI SHANKAR PRASAD :
Will the PRIME MINISTER be pleased to state &

TOnginal notice of the guestion was recerved in Hindi
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